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8hri Yajaik: May I know the muxi-
mum number of typewriters that tan
be' produced in the country today and

the installed capacity that already
exists?

8hrl Manubhai S8hah: As is given in
the statement, last year’s production
was 15430. But the installed capacity,
it foreign exchange is available and
also all the raw materials are avail-
able, tan be enhanced in the next three
years to 36,000 typewriters.

Shrl Yajnlk: What is the amount of
foreign exchange that is spent on the

import of steel that xs required for
this?

8hrl Manubhai Shah: They are
different for dlmrent unjts, It varies
from 20 per cent. in one ¢éase to ‘about
85 per cent. in anothér chse.

Shri Yajnik: What is the total?

Shri Manubhai Shah: The total
value is not kept in separate statistics.
This relates to each firm according to
1ts requxrements

Shri Jowmchim Alva: Out of 15,430
typewriters produced in 1857, how
many were produced by the foreign
firms who have set up their manufac-
turing concerns in India, e.g.,, Re-
nﬁn(eon Typewriter (Private) Ltd.
lnd W many by the sole Indian coni

rd, Godrej?

sm Manubhai Shah: The Godrej
Company 'has produced about ZSQD
typewriters, Remingtons have pro-
duced 11900 and the Rayala Corpora-
ﬁon 1773.
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Shri Tangamani: From the state-
ment we find that since July 1987
the import of typewriters has been
completely banned, and last year
there were more than 18,000 type-
writers manufactured in the country.
May 1 know how many typewriters

are likely to be manufactured this
year" '

Shrl Manubhal S8hah: It is difficult
to~dhticipate that Decause of foreign
exchange difficulties. Even if wé
have to go without t writers wé
may have to little bit ghten up be-
cause of the foreign exchange res-
trictions. B )

Shri Tangamani: I wanted to know
whether it is still at 15,000 or ‘any-
thing more is likely to be manufac-
tured during this yenr-—-1958

Shri Manubhai Shah: It is difficult
to anticipate but, as I said in the
main part of the answer, we do expect
a Cermm rise.

Cloau-e of Texille Mm.

sn::tmmb Patil:
Shri Jadhavt '

) Shri Bhojt ‘Bhat:
Shri Runeskm Tantia;

Will the Minister of Commierce apnd
Indmtrybepleuediomte‘ oo

(n) whether it is a faet that the
textile mills in Dhulia end Ainginér
{Bembay State) will be closed down
shortly;

{b) whether it is also a fact that the
manigement have geived notices ¢4
Gie ‘workers to thit elfect;
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. (d) what steps Government are
taking to avoid the closure?

The Ministed of Commerce . (Shri
Kanungo): (a) and (b). The Hon’ble
Member is presumaby referring to
Messrs. Pratap . Spinning and Weav-
ing and Manufacturing Co., Ltd,,
Amalner, and Messrs. New Pratap
Spmmng Weaving. and Manufactur-
ing Co. Ltd.,, Dhulia. The mill at
Amalner has put up a notice for
closure..of the mill from _16th May,
1958. From the mill, at Dhulia, no
intimation has been received as .re-
gards its complete _closure. The
mill is . at present working partlally
since 11th January, 1958.

(¢) The number of wori{ers em-
ployed in the above mills are 2,67&
and 2,579 respectively.

(d) The representatives of both the
mills were interviewed by the Textile
Commissioner in connection with the
closure of the miills when it was sug-
gested to thém to apply for loans
from the Nadtional Industrial Deve-
lopment Corporation for modernisa-
tion of their machinery which was
said to be old and outmoded.

Shri S. M. Banerjee: Sir, this
closure of textile mills has become a
very serious problem. May I ask the
hon. Minister whether this matter is
being looked into seriously, and whe-
ther a High Power Committee is go-
ing to be appointed to go into the
cases of all textile mills which have
been closed—this may be the 28th or
29th—in the country?

Shri Kanungo: The normal closures
of mills usually have been of the
order of 20 to 25 all along.

Mr. Speaker: Per annum?

Shri Kanungo: 25 mills per year—
that ig in past years. At present it
is somewhere round about 35 or 37.
Therefore, it is on the higher side,
but we hope that with the recent
fiscal measures which have been
taken conditions will improve and
there will be no cause for anxiety.
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Shri Rameshwar Tantia: May I
know whether the Government Iis
aware of the present condition of
some of the coarse and medium cloth
manufacturing mills; and if so, what
steps the Government is takmg 1o
rheck further closure of these mills?

’

Shrl Kanungo I have already said
that in v1ew of the difficulties certain
fiscal measiires have been taken 4s
late as march, 1958, and we hope that
in a short time conditions will im=
prove in respect of mills which ate
'argely on coarse and medium cloth.

: Shri Kamalnaya.n Ba]ag May 1
know whether it is a fact that the
management and labour union at
Dhulia negotiated and came to some
sort of compromise by which the
labour will voluntarily accept reduc-
ed wages, and the management has
agreed to start the mill?

Shri Kanungo: Some negotiations
are going on under the auspices of
the Bombay Government; we have
not got the latest details about it.

Shri Yajnik: In view of the fact
that most of the 35 mills remain
closed and none of them has reopen-
ed after they closed down, does the
Government know that there is a very
serious apprehension being felt in
Bombay and other cities of the im-
pending closure of a good number of
textile mills in the near future be-
cause of the very big and excessive
accumulation of stocks with them?

Shri Kanungo: I would suggest that
the apprehension of a large-scale
closure is not justified, because with-
in recent weeks stocks have been
moving. I would also take this
opportunity to correct the figure re-
lating to closure of mills which I
gave earlier—it ig not 3%, it is 27 or
26.

Shri Goray: May I know whether
the Somani Enquiry Committee has
been asked to go into the details of
the working of these mills?
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Shrt Xanuago: Not all these mills;
the Somani Enquiry Committee was
set up for two mills.

Shri Khadilkar; As he just now said
that all the mills are not closed be-
cause stocks have accumulated, is it a
fact that some of the mills are closed
down because of bad management and,
it s0, have Government taken any
steps to enquire into this aspect of the
management of mills?

Shri Kanungo: Some of the mills
might have been closed down due to
various other causes, but they will all
be enquired into. When bad manage-
ment is complained of, that will be
enquired into. But, as T said, the
number of closure of mills in India,
out of the 480 mills, is not enormous.

Shri 8. M, Banerjoe: Sir, the excise
duty has been reduced and some relief
has been given to the millowners
May 1 know if after the reduction any
millowner has come forward to re-
open a closed mill?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shasiri):
Sir, I shall state the general position.
It was generally said by the mill-
owners that if they get some relief in
excise duty it would be possible for
them to open the mills and continue
production. They also expected that
the stock would be lifted up. The re-
duction has been given, as the House
is aware, but it has been given very
recently and it ig very difficult to give
exact figures of the lifting of cloth.
But the reports that 1 have received
eonvey—I get that impression, T can-
not be quite certain about it—that
the lifting has considerably improved
since the relief in excise duty was
given. I hope the House will wait for
some time to see the result of the re-
lief given to them.

But, in case the lifting s not satis-
factorvy and the stock continues to ac-
cumulate, Government will have to
think aver that matter seriously. ‘That
matter, iIn a way. in engaging
my attention, and I propose to have
a discusgion with the millowners when
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I go to Bombay next, but I cannot

say what further steps will have to
be taken,

Ag regards mismanagement in mills,
as my colleague has said, if in any
particular case action is called for, it
will be taken.

Shri Tangamani: In the light of the
statement made by the hon. Minister,
may I know whether suitable steps
would be taken to prevent the closure
of the mills in Amalner, who have
said that they will close on 16th May,
1958, since the closure of these mills
affects more than 2500 workers?

Shri Lal Bahadur Shastri: As al-
ready stated by my colleague, the
Bombay Government—Shri Shantila)
Shah, Minister—is discussing with the
Union. He is trying to arrive at some
settlement and he is quite hopeful in
that. If that settlement is arrived at,
it would be possible for the mill to
work.

Shri 8. M. Banerjee: As the hon.
Minister said that he will have some
talk with the millowners in Bombay,
may 1 submit that about 10,000
workers in Kanpur have been
rendered surplus—they are on the
street—and may I know whether the
hon. Minister will kindly consider
this matter and talk to the mill-
owners of Kanpur who are notorious?

Shri Lal Bahadar Shastri: If the
hon. Member will invite me to
Kanpur, I will certainly go there.

Shri Damani: Apart from these two
mills, may I &now whether some
other mills have been served with a
notice of closure, and, if so, the names
of those mills may be given.

Shri Kanungo: No, Sir. We have
no information about that.

Shri K. N. Pandey: May I know
how far the reduction of excise duty
has eased the gituation in Xanpur,
because three mills are closed for the
last so0 many months and there fs no
hope of improvement?
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Sl Kanungo: As has been said
earlier, it ig too early to assess the
fscal measures. We have to wait
and see the momentum of the effect
on those mills.

Import of Small Cars

+
Shri Rajeshwar Patel:
*1918 Shri Feroze Gandhi:
Dr. Ram Subhag Singh:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether it is a fact that Messrs.
Hindustan Motors have been allowed
to import small cars recently;

(b) if so, the number of such cars
and the amount of foreign exchange
involved;

(c) the landed price of each car;
and "

(d) the control, it any, Govern-
ment exercise on the selling of these
cars?

The Minister of Industry (Shri
Manubhai Shah): (a) to (d). As
several Hon'ble Members have evinc-
ed interest in thig matter, a detailed
statement is laid on the Table of the
Lok Sabha. [See Appendix VIII,
annexure No. 50.]

Shrl Rajeshwar Patel: In the open-
ing paragraph of the statement it is
said that applications were made for
the importing of baby cars as early
as 1954. May I know what were the
special reasons which weighed with
the Government to deny or not ¢to
entertain the applications for import
in 1954-1955 and 1956, and what were
the particular reasons for sanction-
ing the import in 1857, when it s
said that the foreign exchange posi-
tion was rather difficult and also in
view of the fact that the other manu-
facturing units of baby cars were not
allowed their usual quota on the plea
that there wag the difficulty of
foreign exchange?

Shr! Manubhai Shah: The whole
position has been amply set out In
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the statement. First it was licens-
ed in 1953 and token imports were
allowed in 1954. Then the Morris
Minor was being changed to Morris
1000cc by the foreign collaborators.
In September, 1955, the firm submit-
ted the manufacturing programme.
I am only repeating what is given in
the statement. In September, 1938,
they sent us a new scheme for Morris
1000ce. At that time, as the House is
aware the entire question had
been already entrusted to the
Tariff Commission. So, Government
thought it fit to wait for the
Tariff Commission’s report. I have
reproduced the Tariff Commission’s
comment in the gtatement on Baby
Hindustan. Therefore, it was thought
that we may allow the manufacture
of the Hindustan Baby to go forward.
That was in October, 1958, There-
for, licences were issued in the first
place for 250 units. Subseguently,
as the House is aware, the foreign
exchange situation developed. It
was post-January, 1957.

Dr. Ram Subhag Singh: That is not
the reply to that question. The
question was quite different.

Mr. Speaker: He said that it started
as early as 1853.

Dr. Ram Subhag Singh: The ques-
tion wag why there was discrimina-
tion.

Mr. Speaker;: There is no discrimi-
nation so far as the Minister is con-
cerned. He says this matter was
taken up as early as 1953, and so on.

Shril Ferozre Gandhi: Is it a fact that
the import licences for established
manufacturers  whose indigenous
content had reacheq 38 per cent. in
the case of Fijat and 30 per cent. in
the case of Standard 10 were drasti-
cally cut due to foreign exchange
crisis and whether these cuts were
restored prior to the Hindustan
Motors being granted Rs. 17 lakhs
foreign exchange for the import of
500 Baby Hindustans in completely
knocked down condition for subee-
quent assembly.





